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CP No. 108/ND/2012

Sh. Ashish Kumar Srivastava, Advocate for the petitioner. Dr. Pawan Jaiswal
PCMA alongwith Smt. Nidhi Singh, Advocate on behalf of respondent, in respect of
company petition no.106/ND/2012, 107/ND/2012 & 108/ND/2012. The respondent
now files company application no.56/2017 seeking some clarification/direction, the

petitioner counsel seeks time to file reply. Hence, the time is granted,

The matter be listed on 21* September, 2017,
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Dated:05.09.2017 Shri H.P. Chaturvedi, Member {Judicial)
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